
lhek 'kqYd] mRikn 'kqYd ,oa lsok dj vihyh; vf/kdj.k 
CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL 

MCY;w-Vh-lh-Hkou] ,Q-ds-lh-lh-vkbZ-ifjlj] ds-th-jksM] caxyq: 
WTC BUILDING, FKCCI COMPLEX, K.G.ROAD, BANGALORE-560009 

DIVISION BENCH   

CAUSELIST   

Court No: 1 

Dated :26/04/2023 

Day :Wednesday 

 

Time : 10:30AM  

CORAM:  
Hon'ble Dr. D.M. MISRA , MEMBER (JUDICIAL) 

Hon'ble Mrs. R. BHAGYA DEVI , MEMBER (TECHNICAL) 

 

S.No. APPEAL NO APPELLANT RESPONDENT REPRESENTATIVE REMARKS 

 SVLDRS SCHEME     

                                                                    

1  ST/26262/2013  Mspl Ltd  

Commissioner of 

Central Excise, Customs 

and Service 

Tax,BELGAUM  

M.S. NAGARAJA ,T. 

RAJESWARA SASTRY & 

ASSOCIATAES./DR 

msnagarajaadv@gmail.com  

 

                                                                    

2  ST/20725/2022  

Commissioner Of 

Central Tax, 

Bangaluru South 

Commissionerate  

Mahendra Homes 

Private Ltd  
DR/No Vakalatnama  

 MISC. MATTERS     

3  ST/WITHDRAWAL/20790/2018  BOSCH LTD  

Commissioner of 

Service 

Tax,BANGALORE 

SERVICE TAX- I  

M.S. SRINIVASA ADV/DR 

mssrinivasa7@gmail.com  
 

 ST/03180/2011      

 REGULAR MATTERS     

4  ST/00429/2009  Ibm India (p) Ltd  

Commissioner Of 

Central Tax, Bangaluru 

South Commissionerate  

HARISH 

BINDUMADHAVAN, 

ADVOCATE/DR 

harish.solicitor@gmail.com  

 

                                                                    

5  ST/00548/2009  
Wipro Ltd., (infotech 

Division)  

Commissioner Of 

Central Tax, Bengaluru 

East  

LAKSHMI KUMARAN & 

SRIDHARAN/DR 

lsblr@lakshmisri.com  

 

                                                                    

6  ST/00549/2009  
Wipro Ltd, (infotech 

Division)  

Commissioner Of 

Central Tax, Bengaluru 

East  

LAKSHMI KUMARAN & 

SRIDHARAN/DR 

lsblr@lakshmisri.com  

 

                                                                    

7  ST/26263/2013  Mspl Limited  

Commissioner of 

Central Excise, Customs 

and Service 

Tax,BELGAUM  

M.S. NAGARAJA, ADV/DR 

msnagarajaadv@gmail.com  
 

 

 

Prepared By(H.C) Checked By(C.M) Assistant Registrar 

 

Note:- No adjournment will be granted in appeals prior to year 2009. 


